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disbarding of N.W.D.A. These Committees 
feel that the project was good and has 
evolved a very good project. But it is 
unfortunate that this recommendation was 
not accepted. The Agriculture Minister is 
here. For his consideration, I would like to 
quote the Parliamentary Standing 
Committee Report on Agriculture. In 1995-
96, it recommended for the disbanding of 
the National Development Water Agency. 
The Minister of Water Resources does not 
find himself competent enough to convince 
the States concerned. The benefits of the 
link, I say Madam, the link system has not 
been understood for lack of understanding. 
Then, Madam, if this Peninsular river 
development scheme had been 
implemented then Almatti issue would not 
have come up since surplus water from 
Mahanadi and Godavari would have been 
taken care of in that area proposed to be 
irrigated by Almatti Dam along with power 
generation and other things. So in this way, 
Madam, if this project, this Ganga-Cauvery 
project is implemented, I think we will 
become self-sufficient. We need not 
depend on foreign countries for import of 
foodgrains and other things. It will generate 
employment potential and several other 
potentials we can exploit and we will be 
self-sufficient. I demand through this 
august House that the Central Government 
should come forward to implement this 
project. 

Need    to    increase    the    production 

capacity   of   R.B.H.M.   Jute   Mills   at 

Katihar in Bihar 
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Sale of Children by Mothers for a paltry 

sum of Rs.  100—150 toward of Hunger 

and     Starvation     in     Drought-

affected Districts of Orissa 

SHRI NARENDRA PRADHAN 
(Orissa) : Madam, I am raising an issue 
where a mother, Nura Gahira, resident of 
Govindpur village in Bangamunda block 
has sold her own baby for Rs. 150/- and for 
a handful of broken rice. She gave this 
statement before the House Committee    of    
the    Orissa    Legislative 
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Assembly. The Committee was visiting the 
drought-affected areas of Bolangir and 
Bargarh districts. In the presence of the 
District Administration, she gave this 
statement. It is also published in an Oriya 
daily, 'Sambad'. The founder of the 
Sambad is the present Chief Minister and 
the editor is his own son-in-law who is a 
Member of the other House and also a 
Member of the Press Council. So, this 
news has importance. It can never be a 
vague news. Representatives of the Human 
Rights Commission had also visited the 
State to see the condition of the affected 
people. The Commission admitted that 
there were starvation deaths. It is widely 
published in the newspapers. 

Madam, all the able males and females 
have left the village, leaving behind the old 
and disabled persons. There is no food and 
even drinking water. The condition is 
miserable. We have several schemes—the 
Nischit Rojgar Yojana, JRY, Old Age 
Pension Scheme, Widow Pension Scheme 
and Mid-Day Meal Programme. Apart 
from these schemes, our Government 
provides rice at Rs. two a kilogram in the 
tribal areas of the State. After this normal 
help, the hon. Prime Minister has also 
given Rs. 50 crores as special assistance. 

In spite of all this, the condition of the 
people has not improved. The money 
earmarked for this purpose is either 
diverted for other purposes or not spent 
properly. How can this House remain as a 
silent spectator to such a grim situation in 
Orissa? The hon. Chairman had given an 
assurance that a House Committee would 
be constituted and it would visit the State 
to have a first-hand look at the misery of 
the people. It was welcomed by everybody. 
All political parties welcomed this. Today 
is the last day of this Session. But there is 
no indication of this House Committee so 
far. 

Madam, please tell the people of Orissa 
as to who will take care of them, who will 
save their lives. I would say that the 
Government of Orissa is killing the 

starving people of the State. So, the 
Government of this country should act and 
take over the State Administration so as to 
save the lives of the affected people of 
Orissa. 

Thank you, Madam. 

Sacrifices of Freedom Fighters and 

Brave Men of Punjab and pitiable 

conditions of their Families 
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